IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.
Report on :22-10-2025
Date : 22.10.2025

Case No. D

Sectio

CRLA-
5/202522.10.2025 |0 o |P K PANT c.o. Order Dtd. 2025-10-16
WRIT
WP (C) - o BRANCH
3/202522.10.2025 |, o 0 00,0, C. PANI c.o. Order Dtd. 2025-10-16 (DIVISI
BENCH-:
BLAPL- COURT NO.
5/202522.10.2025 |0 o000 [B.S. SHAIN c.o. 5 Order Dtd. 2025-10-16 BAIL-1
WP (C) - COURT NO. . WRIT
6/202522.10.2025 |, 200 5055 (S C. PANI c.o. 3 Order Dtd. 2025-10-16 BRANCH-
BLAPL- COURT NO.
7/202522.10.2025 [ "0 o, o (M. MOHANTY c.o. 5 Order Dtd. 2025-10-16 BAIL-1
WP (C) - COURT NO. Al
8/2025/22.10.2025 |, o) 50,5 (S, C. PANT c.o. 5 Order Dtd. 2025-10-16
BLAPL- COURT NO.
0/2025/22.10.2025  ['%" ) oo |L.D. PANDA c.o. 5 Order Dtd. 2025-10-16
BLAPL- COURT NO.
2/202522.10.2025 |0 0o [B.K.PATI c.o. 3 Order Dtd. 2025-10-16
BLAPL- COURT NO.
4/2025(22.10.2025 | S0 [ oo M.R.BARIK c.o. 5 Order Dtd. 2025-10-16
BLAPL- COURT NO.
5/2025|22.10.2025 |0 o0, [M.NATK c.o. 5 Order Dtd. 2025-10-17
BLAPL- COURT NO.
6/202522.10.2025 |\ " 0500 o M.NATK c.o. 5 Order Dtd. 2025-10-17 BAIL-1
CRLMC- COURT NO.
8/2025/22.10.2025 |/ W0 o |R.R.NAYAK c.o. 5 Order Dtd. 2025-10-15
BLAPL- COURT NO.
9/202522.10.2025 |\ ", 0o [B.B.ROUT c.o. ; Order Dtd. 2025-10-16
WP (C) - COURT NO. il
0/2025(22.10.2025 |, 0w o, |JYOTISH RANJAN DAS C.O. ; Order Dtd. 2025-10-13

1/2025(22.10.2025 |ABLAPL-  |M.K.MOHANTY C.0.  |COURT NO. Order Dtd. 2025-09-17




19577/2025 | 17
ABLAPL- COURT NO.
3/202522.10.2025 [ o00 0 o [P PANDA 1 Order Dtd. 2025-09-17
ABLAPL- COURT NO.
4/2025[22.10.2025 |70 0 o H.K.DASH e Order Dtd. 2025-10-16
ABLAPL- COURT NO.
6/202522.10.2025 ] o0 o M. SETHI 1 Order Dtd. 2025-10-16
WRIT
WP (C) - COURT NO. o BRANCH
7/2025[22.10.2025 |5, o200 |D MOHAPATRA 1 Order Dtd. 2025-10-15 (DTVIST
BENCH-2
ABLAPL- COURT NO.
9/2025(22.10.2025 T oo o |A.K.NAYAK 1 Order Dtd. 2025-10-16 BAIL-1
WRIT
WP (C) - COURT NO. Ca BRANCH
0/202522.10.2025 |5, o200 [K MANDAL e Order Dtd. 2025-10-15 (DTVIST
BENCH-2
ABLAPL- COURT NO.
2/2025|22.10.2025 |77 " 0 o DL SHAIN e Order Dtd. 2025-10-16 BAIL-1
CRLMC- COURT NO.
3/202522.10.2025  |J7000 o |SAROJ KUMAR DASH e Order Dtd. 2025-10-17
ABLAPL- COURT NO.
4/202522.10.2025 |00 B RANA g Order Dtd. 2025-10-16
ABLAPL- COURT NO.
5/202522.10.2025 |70 0 o |B.RANA e Order Dtd. 2025-10-16 BAIL-1
ABLAPL- COURT NO.
7/2025(22.10.2025 77000 ) |S.SAHOO e Order Dtd. 2025-11-10
ABLAPL- COURT NO.
8/202522.10.2025 77000 ) o |J. MOHAPATRA e Order Dtd. 2025-10-16
ABLAPL- COURT NO.
9/202522.10.2025 | o700 o M. PRADHAN e Order Dtd. 2025-10-16
ABLAPL- COURT NO.
1/202522.10.2025 |70 " |S.K.BEHERA e Order Dtd. 2025-10-16 BAIL-2
ABLAPL- COURT NO.
2/202522.10.2025 77000 o o |PLK.MOHANTY e Order Dtd. 2025-12-08 BAIL-2
ABLAPL- COURT NO.
4/202522.10.2025 7700 T 13 R. SAHOO 1 Order Dtd. 2025-10-16
ABLAPL- COURT NO.
5/2025|22.10.2025 [[700 0 0 o |G.R.PATRA 17 Order Dtd. 2025-12-08 BAIL-1
ABLAPL- COURT NO.
6/2025|22.10.2025 [’ oo |G.R.PATRA 17 Order Dtd. 2025-08-05 BAIL-2
BLAPL- COURT NO.
9/202522.10.2025 |07 oo, A SUNDARAY e Order Dtd. 2025-10-17 BAIL-1
BLAPL- SURYA NARAYAN COURT NO.
0/2025(22.10.2025 [T oo s 1 Order Dtd. 2025-10-17
1/2025|22.10.2025 |ABLAPL-  |PRANAY KUMAR COURT NO. |Order Dtd. 2025-10-16 BAIL-2




11821/2025 [MAHARAJ 17
ABLAPL- COURT NO.
2/202522.10.2025  PPUOEE IS N Gava - Order Dtd. 2025-10-16 BATL-1
ABLAPL- COURT NO.
4/2025(22.10.2025 U0 s w Gava - Order Dtd. 2025-10-16
ABLAPL- COURT NO.
1/2025122.10.2025 11815/2025 SAROJ KUMAR DASH 17 Order Dtd. 2025-10-16 BATL-1
ABLAPL- COURT NO.
2/2025122.10.2025 10921/2025 A. K. SRICHANDAN 17 Order Dtd. 2025-10-16 BAIL-1
ABLAPL- SANTOSH KUMAR COURT NO.
3/2025(22.10.2025 0 e - Order Dtd. 2025-10-16 BAIL-1
CRLMC- COURT NO.
6/202522.10.2025 S IR, k. saranet - Order Dtd. 2025-10-15
BLAPL- COURT NO.
4/2025(22.10.2025 PRV INK ROUT - Order Dtd. 2025-10-17 BATL-1
BLAPL- COURT NO.
6/2025122.10.2025 10471/2025 B BEHERA 17 Order Dtd. 2025-10-17 BAIL-1
BLAPL- COURT NO.
7/2025|22.10.2025 [P ke paNDa > Order Dtd. 2025-10-17 BAIL-2
BLAPL- COURT NO.
9/2025(22.10.2025 |02 M PADHY - Order Dtd. 2025-10-17
EXFA- COURT NO. CIVIL
0/2025(22.10.2025 70 P.K.PATRA = Order Dtd. 2025-10-28 ot
CHIEF
1/2025[22.10.2025 |[OTAPL- L.K.NAYAK JUSTICE'S [order Dtd. 2025-11-19 CIVIL
30/2024 REVISIC
COURT
CHIEF
2/2025(22.10.2025 | OTAPL- L.K.NAYAK JUSTICE'S |Order Dtd. 2025-11-19 CIVIL
29/2024 REVISIC
COURT
A CHIEF
3/2025[22.10.2025 R.C.MALLICK JUSTICE'S |Order Dtd. 2025-11-13
1527/2025
COURT
BLAPT— CHIEF
4/2025122.10.2025 KC PANDA JUSTICE'S (Order Dtd. 2025-10-17 BAIL-1
9244/2025
COURT
BLAPL— CHIEF
6/2025122.10.2025 KR JENA JUSTICE'S |Order Dtd. 2025-10-17
9214/2025
COURT
CHIEF
WP (C) - , L WRIT
7/2025(22.10.2025 10 L7 S K.SAHU JUSTICE'S |Order Dtd. 9999-12-31 e
COURT
wp(C) - CHIEF BmancH
9/2025(22.10.2025 72007 |T.K.NAYAK gg§§$CE s |order Dtd. 9999-12-31 i

BENCH-2Z




WP (C) -

CHIEF

|l —_ —_
1/2025|22.10.2025 27714/2025 .K.NAYAK JUSTICE'S |Order Dtd. 9999-12-31
COURT
CHIEF
WP (C) - . o WRIT
3/2025(22.10.2025 28559/2025 .K.SAHU JUSTICE'S |Order Dtd. 9999-12-31 BRANCH-
COURT
CHIEF
WP (C) - , o WRIT
5/2025|22.10.2025 28559/2025 .K.SAHU JUSTICE'S |Order Dtd. 9999-12-31 BRANCH-
COURT
WP (C) - CHIEF
9/20251(22.10.2025 .K.SAHU JUSTICE'S |Order Dtd. 9999-12-31
28570/2025
COURT
e (0) - crIzE BRANCH
|l —_ —_
2/2025|22.10.2025 14178/2020 .K.NAYAK ggg;;CE S |Judgement Dtd. 2025-10-09 (DIVISI
BENCH-Z
WP (C) - CHIEE giiECH
4/2025(22.10.2025 ||, 00 o0 [D.K.SAHOO gg§;$CE § |Judgement Dtd. 2025-10-09 " [
BENCH-Z
e (C) - CHIZE sRANCH
6/2025(22.10.2025 .K.NAYAK JUSTICE'S |Judgement Dtd. 2025-10-09
5059/2020 COURT (DIVISI
BENCH)
e (0) - cHIZE R
8/2025|22.10.2025 .K.SAHOO JUSTICE'S |Judgement Dtd. 2025-10-09
5059/2020 COURT (DIVISI
BENCH)
CHIEF
WP (C) - . L WRIT
0/2025|22.10.2025 ;- o) 50,0 |J. PARIDA JUSTICE'S |Order Dtd. 2025-11-12 BRANCH-
COURT
CHIEF
WP (C) - , Al WRIT
2/202522.10.2025 | o0 )0, |P.R.SHAIN JUSTICE'S |Order Dtd. 2025-10-13 BRANCH-
COURT
CHIEF
WP (C) - . o WRIT
6/2025(22.10.2025 15480/2025 .K.BARIK JUSTICE'S |Order Dtd. 2025-10-13 BRANCH-
COURT
CHIEF
WP (C) - , Al WRIT
8/2025(22.10.2025 |, o0 ) oo L. K. NAYAK JUSTICE'S |Order Dtd. 2025-10-16 BRANCH-
COURT
CHIEF
WP (C) - , Al WRIT
0/2025|22.10.2025 26738/2025 .BAG JUSTICE'S |Order Dtd. 2025-10-29 BRANCH-
COURT
ABLAPL- CHIEE
2/2025(22.10.2025 S SWAIN JUSTICE'S |Order Dtd. 2025-10-17 BAIL-1
9048/2024
COURT
CONTC— CHIEF
9/2025(22.10.2025 .DAS JUSTICE'S |Order Dtd. 2025-10-17
4491/2025
COURT
CONTC- CHIEE
3/2025(22.10.2025 .K.NAYAK JUSTICE'S |Order Dtd. 2025-10-17
4661/2025
COURT
CONTC- CHIEF
5/2025|22.10.2025 4707/2025 .K.PARIDA JUSTICE'S Order Dtd. 2025-10-17




COURT

WP (C) - COURT NO. o WRIT
7/2025(22.10.2025 | o0 o) 5 0oc B. R. SETH i Order Dtd. 2025-11-13 BRANCE-
WP (C) - COURT NO. o WRIT
9/2025|22.10.2025 |7 20 o0~ |G.C.JENA 1 Order Dtd. 2025-10-15 BRANCH-
WP (C) - COURT NO. o
0/202522.10.2025 500 o0 o |B. P. TANGA 1 Order Dtd. 2025-10-15
WP (C) - COURT NO. o WRIT
3/202522.10.2025 |, /-0 0o R.C.MALLICK 1 Order Dtd. 9999-12-31 BRANCH-
WP (C) - COURT NO.
4/202522.10.2025 |1 020 oo |S. K. SAHOO 20 Order Dtd. 2025-12-18
WP (C) - COURT NO. o WRIT
9/202522.10.2025 |75/ o, K. MOHAPATRA 20 Order Dtd. 2025-10-16 BRANCE-
WP (C) - COURT NO. o WRIT
0/2025(22.10.2025 | o 5 0,4 |S- K. PARIDA 20 Order Dtd. 2025-10-14 R ANCH-
ABLAPL- COURT NO.
2/202522.10.2025 77000 O IANITA SAHOO 20 Order Dtd. 2025-10-17
WP (C) - COURT NO. o WRIT
3/2025|22.10.2025 |, o000 o |S.K. PARIDA 50 Order Dtd. 2025-10-14 BRANCE-
WP (C) - COURT NO. .
4/2025[22.10.2025 | ) goc o [K. MOHAPATRA 20 Order Dtd. 2025-10-16
CRLMC- COURT NO. CRIMINZ
7/2025(22.10.2025 |07 0o M. PADHY 50 Order Dtd. 2025-10-15 I SC
ABLAPL-  [BIBHUTI RANJAN COURT NO.
9/2025(22.10.2025 |00 0 0o c fuo e Nry 50 Order Dtd. 2025-10-17 BAIL-2
ABLAPL- COURT NO.
0/202522.10.2025 |70 " oIS N GAYA e Order Dtd. 2025-12-10 BATL-1
CRLMC- COURT NO. CRIMINZ
2/2025(22.10.2025 | 0000 o A, PATTANAIK e Order Dtd. 2025-10-16 I SC
WP (C) - COURT NO. N
3/2025(22.10.2025 |1 o250 o P. L. MISHRA 1 Order Dtd. 2025-10-14
WP (C) - COURT NO. o WRIT
4/202522.10.2025 | 7cco0 oo |S.K.PARIDA e Order Dtd. 2025-10-14 BRANCE-
ABLAPL-  [BIBHUTI RANJAN COURT NO.
5/202522.10.2025 [ een oo o iy 1 Order Dtd. 2025-10-17 BATL-1
ABLAPL- PRAKASH CHANDRA COURT NO.
6/2025(22.10.2025 |70 oo oo 17 Order Dtd. 2025-10-17 BATL-1
WP (C) - COURT NO. .
7/2025(22.10.2025 | 050 0 0oc M. R. SAHOO 17 Order Dtd. 2025-10-16
WP (C) - COURT NO. e
8/2025(22.10.2025 |10 oo [P. L. MISHRA 17 Order Dtd. 2025-10-14
WP (C) - COURT NO. o WRIT
9/202522.10.2025 | oo, oo, |S.K.PARIDA e Order Dtd. 2025-10-14 BRANCH-




ABLAPL- PRAKASH CHANDRA COURT NO.
1/2025(22.10.2025 11852/2025 DASH 17 Order Dtd. 2025-10-17
WP (C) - COURT NO. il WRIT
2/2025|22.10.2025 28747/2025 H. K. MOHANTA 17 Order Dtd. 2025-10-16 BRANCH-
ABLAPL-  |[BIBHUTI RANJAN COURT NO.
3/2025(22.10.2025 8921/2025 MOHANTY 17 Order Dtd. 2025-10-17 BAIL-1
WP (C) - COURT NO. WRIT
4/2025(22.10.2025 29546/2025 H. S. PAIKRAY 17 Order Dtd. 2025-10-17 BRANCH-
WP (C) - COURT NO. Al WRIT
5/2025|22.10.2025 29227/2025 T. BAG 17 Order Dtd. 2025-10-16 BRANCH-
WP (C) - COURT NO. Al WRIT
6/202522.10.2025 |5 0 o q,, |S. K. PARIDA 17 Order Dtd. 2025-10-14 BRANCH-
WP (C) - COURT NO. il WRIT
8/2025|22.10.2025 |, 0,00, ,c [B. M. SARANGI 17 Order Dtd. 2025-10-17 BRANCH-
WP (C) - HRUDANANDA COURT NO. il
0/2025(22.10.2025 7774/2025 |MOHAPATRA 17 Order Dtd. 2025-10-16
WP (C) - COURT NO. il WRIT
1/2025|22.10.2025 |, 0,0 5 05c [B. M. SARANGI 17 Order Dtd. 2025-10-17 BRANCH-
WRIT
WP (C) - COURT NO. il BRANCH
3/2025|22.10.2025 | oo%) (o |S. S. PRADHAN 17 Order Dtd. 2025-10-17 (DIVISI
BENCH-Z
WP (C) - COURT NO. oAl WRIT
4/2025/22.10.2025 | o000 o |A. K. BEHERA p Order Dtd. 2025-04-09 BRANCH-
WRIT
WP (C) - COURT NO. o BRANCH
6/202522.10.2025 |5/ o 00, [D. SAMAL c Order Dtd. 2025-12-17 (DIVISI
BENCH-:
BLAPL- COURT NO.
7/2025(22.10.2025 |0 oo [SUVENDU BARIK c Order Dtd. 2025-10-17 BAIL-1
WP (C) - COURT NO. L WRIT
8/2025|22.10.2025 |/ oob 0, |S. K. PARIDA c Order Dtd. 2025-10-14 BRANCH-
WP (C) - COURT NO. i
0/2025(22.10.2025 31113/2024 M. SETHI 53 Order Dtd. 2025-11-06
WRIT
WP (C) - COURT NO. il BRANCH
1/2025|22.10.2025 19623/2025 T. K. NAYAK 53 Order Dtd. 2025-10-15 (DIVISI
BENCH-2
WP (C) - COURT NO. Cal WRIT
2/2025|22.10.2025 15750/2022 S.K.PARIDA 53 Order Dtd. 2025-10-14 BRANCH-
WP (C) - COURT NO. Cal WRIT
3/2025|22.10.2025 22694/2025 H. S. DEO 23 Order Dtd. 2025-10-16 BRANCH-




4/2025(22.10.2025 Tiég;;2025 MANOJ KUMAR PANI So0RT MO lorder pta. 2025-10-15
5/2025(22.10.2025 "7 C)7 ls.k.pARTDA 5o % MO lorder ptd. 2025-10-14 e CH.
6/2025(22.10.2025 79727 - |JADUNATH PRADHAN 59U MO lorder ptd. 2025-10-16
7/2025(22.10.2025 ?g;gg;2025 H. S. DEO So0RT MO lorder pta. 2025-10-16
8/2025(22.10.2025 701617 T.SAHOO SIURT MO lorder ptd. 2025-12-18
1/2025(22.10.2025 §§£§;;2025 M. SETHI SOURT MO lorder ptd. 2025-10-15
2/2025(22.10.2025 ?gigg;2025 M. SETHI SOURT MO lorder ptd. 2025-10-15 N CH.
4/2025(22.10.2025 (G870 |P.K.LENKA SOURT MO lorder ptd. 2025-10-17 ot
5/202522.10.2025 ggigé;zozs M. SETHI SoURE MO lorder ptd. 2025-10-15 N CH.
6/2025(22.10.2025 §§£§$;2025 L.D.SAHOO SOURT MO lorder ptd. 2025-10-17 N CH.
7/2025(22.10.2025 25;?;;2025 A. SAHOO SOoT MO lorder ptd. 2025-11-03 e CH.
9/2025(22.10.2025 P27 M pADHY SO0ns N0+ lorder pta. 2025-10-16 BATL-1
0/2025|22.10.2025 [0 )7 6. anvsTNGH SOURT MO lorder ptd. 2025-12-19 e CH.
1/2025[22.10.2025 70 C)7  lu. seTaI SOURT MO lorder ptd. 2025-10-15 e CH.
3/2025(22.10.2025 0 g SoURE MO lorder ptd. 2025-10-16
4/2025[22.10.2025  [72(C)°  lu. smTar SOURT MO lorder ptd. 2025-10-15 N CH.
5/202522.10.2025 ggégg;2o25 D.K.JENA SOV MO lorder pd. 2025-10-17 e
6/2025 |22.10.2025  [721C)7 M. womaNTY SOV MO lorder pd. 2025-10-14 N ANCH.
7/202522.10.2025 |WP(C)- B. BEHERA COURT NO. |Order Dtd. 2025-10-15




14503/2025 21

WP (C) - COURT NO. i
9/2025|22.10.2025 70,000 |S.BEHERA o1 Order Dtd. 2025-10-17

CONTC- COURT NO.
0/202522.10.2025 |70, o |L.BHOI 1 Order Dtd. 2025-12-18

WP (C) - COURT NO. o WRIT
2/2025|22.10.2025 |Jo 20" 0o o |J.R.SAHOO 1 Order Dtd. 2025-10-17 R ANCE-

WP (C) - COURT NO. i
3/2025(22.10.2025  [Tgo 0005, A-K.NAYAK o1 Order Dtd. 2025-10-17

WP (C) - COURT NO. Ca
5/2025|22.10.2025 |1 000, [P.K.DAS 1 Order Dtd. 2025-10-17

WP (C) - COURT NO. o
7/2025(22.10.2025 | oo o0 o |B.SAMAL 1 Order Dtd. 2025-10-17

WP (C) - COURT NO. Ca WRIT
9/202522.10.2025 ;22007 o o [R.SAMAL 1 Order Dtd. 2025-10-17 R ANCH-

CMP- COURT NO.
1/2025[22.10.2025 | Joc, oo o M. BEHERA 53 Order Dtd. 2025-12-16

WP (C) - COURT NO. s
2/202522.10.2025 |70 00" oo [MANOJ KUMAR PANI -3 Order Dtd. 2025-10-17

CRLMC- COURT NO.
4/2025[22.10.2025 |0~ o |A. K. SRICHANDAN e Order Dtd. 2025-10-15

TRP (C) - COURT NO. i
5/2025|22.10.2025 |J7. S0 |SARAT DASH e Order Dtd. 2025-11-10

CRLMP- COURT NO.
6/202522.10.2025 |/ o |P. K. MISHRA e Order Dtd. 2025-10-16

WP (C) - COURT NO. Ca
8/202522.10.2025 |, 00" [K.K.MOHAPATRA e Order Dtd. 2025-10-17

WP (C) - COURT NO. Ca WRIT
9/202522.10.2025 |5 o000, c |S.K. SAMAL e Order Dtd. 2025-10-17 BRANCH-

CRLREV- COURT NO.
0/2025[22.10.2025 |S0.7 0> |AMLAN SHAKTI PAUL e Order Dtd. 2025-10-16

WP (C) - COURT NO. o
1/202522.10.2025 |7 c0" 0o |J.P.KAR e Order Dtd. 2025-10-17

BLAPL- COURT NO.
2/202522.10.2025 |7, 0" ) o |JADUNATH PRADHAN e Order Dtd. 2025-10-16

BLAPL- COURT NO.
4/2025[22.10.2025 ;g7 o ooc M. R. BARIK e Order Dtd. 2025-10-16 BAIL-2

WP (C) - COURT NO. WRIT
5/2025|22.10.2025 |, -0 o [P.K.BARIK e Order Dtd. 2025-10-17 -
7/2025(22.10.2025 WP (C) - B.B.MALLICK COURT NO. [Order Dtd. 2025-10-17 WRIT




28880/2025 | 16 BRANCH-
9/2025(22.10.2025 ?g?§35025 JADUNATH PRADHAN igURT NO. lorder Dtd. 2025-10-16 BAIL-1
0/2025(22.10.2025 ?g;g;;2025 S.K.DWIVEDY iOURT NO- lorder Dtd. 2025-10-27
1/2025(22.10.2025 70001 A K.NAYAK TOURT MO lorder ptd. 2025-10-17 e CH.
2/202522.10.2025 72017 la k. navaK TOURT O lorder ptd. 2025-10-17 N CH.
4/2025(22.10.2025 ?gégé;2025 B.DAS iOURT NO- lorder Dtd. 2025-10-17
5/2025(22.10.2025  [70(C)° 18 .c.pana TOURT MO lorder ptd. 2025-10-17 e
6/2025(22.10.2025 552255025 M. R. BARIK TOURT MO lorder ptd. 2025-10-16
7/2025(22.10.2025 g?gg?;OZS S. SAHOO iOURT NO-lorder ptd. 2025-10-17
8/2025[22.10.2025 fé§z§;2025 P.K.JENA gOURT NO- lorder Dtd. 2025-10-17
9/2025(22.10.2025 22?%52524 SR BARIK SOURT MO lorder ptd. 2024-05-07
0/2025(22.10.2025 §g§535025 P.K.JENA SOURT NO-lorder ptd. 2025-09-23
1/2025(22.10.2025 ??23535025 SC SAHOO SOURT NO- lorder Dtd. 2025-10-16 BATL-2
2/2025(22.10.2025 222@3;025 P.K.JENA SOURT NO- lorder Dtd. 2025-10-17
3/2025(22.10.2025 Z?ig35025 G. S. MOHANTY gogig NO-lorder ptd. 2025-10-16
4/202522.10.2025 22225;625 SK SUNDARA Sogig NO- lorder Dtd. 2025-10-17 BATL-1
5/2025(22.10.2025 §22535025 A.MOHANTY gogig NO- lorder Dtd. 2025-10-17
6/202522.10.2025 222?52625 ;ziiégiggéRA Sogig NO-lorder ptd. 2025-10-17
7/2025[22.10.2025 2?3252525 AK RANA Sogig NO- lorder Dtd. 2025-10-17
8/2025(22.10.2025 %2535025 N.K.SATAPATHY gogig NO- lorder Dtd. 2025-10-17
9/2025(22.10.2025 ??3@535025 PK MISHRA iSURT NO-lorder ptd. 2025-10-17




0/202522.10.2025 Z§§¥S;025 SARAT DASH iSURT NO-lorder ptd. 2025-10-16
1/2025(22.10.2025 ??§2§35025 MR ROUTRAY fSURT NO- lorder Dtd. 2025-10-17
2/2025(22.10.2025 ?i?g;;2024 P.K.MOHANTY gogig NO- lorder Dtd. 2025-11-10
3/2025(22.10.2025 ??§223;025 MR SAHOO gogig NO-lorder ptd. 2025-10-17
4/2025(22.10.2025 ?3222;2025 P.K.BARIK gogig NO- lorder Dtd. 2025-10-17
5/2025(22.10.2025 ??22535025 MR ROUTRAY gogig NO- lorder Dtd. 2025-10-17
6/2025(22.10.2025 ff§§§35025 AK NAYAK gogig NO-lorder ptd. 2025-10-17
7/2025(22.10.2025  [01C)°  IsARAT DasH 500nT MO lorder ptd. 2025-10-15 e CH.
8/2025[22.10.2025 ?gisg;zozs P.K.BARIK gogig NO- lorder Dtd. 2025-10-17
9/202522.10.2025 ??g§§35025 PK MOHANTY gogig NO-lorder ptd. 2025-10-17
0/202522.10.2025 ??22535025 B RANA Sogig NO- lorder Dtd. 2025-10-17 BATL-2
1/2025[22.10.2025 ?3252;2025 P.K.BARIK gogig NO-lorder ptd. 2025-10-15
2/2025(22.10.2025 ??22535025 PK PANT Sogig NO- lorder Dtd. 2025-10-17
3/202522.10.2025  [121C)°  lummansky koM BHOL SO0Rs MO+ lorder ptd. 2025-10-14 N CH.
4/2025(22.10.2025 ??22535025 SK BEHERA gogig NO-lorder ptd. 2025-10-17
5/2025(22.10.2025 ?g§55;2025 G.JAYSINGH Sogig NO- lorder Dtd. 2025-10-17
6/2025 |22.10.2025 721017 lp. k. gmNa SO0RT MO+ lorder pd. 2025-10-17 N ANCH.
7/202522.10.2025 |ABLAPL-  |SS BISWAL COURT NO. [Order Dtd. 2025-10-17 BAIL-2




11505/2025 17
8/2025(22.10.2025 ?3?52;2025 R.K.BARIK fSURT NO- lorder Dtd. 2025-10-17
9/2025(22.10.2025 ?§22§35025 P DPANDA iSURT NO- lorder Dtd. 2025-09-17 BAIL-2
0/2025(22.10.2025 ?féi;;2025 P. K. DAS TOURT O lorder ptd. 2025-10-16 e
1/2025(22.10.2025 g§g§52525 SN MISHRA fSURT NO- lorder Dtd. 2025-10-17
2/202522.10.2025 12507 . c. s1nEa ToURE MO lorder ptd. 2025-10-14 N CH.
3/2025(22.10.2025 ?S;if;aZS S PANDA gSURT NO-lorder ptd. 2025-10-17
4/2025[22.10.2025 10 )7 ls. mEmERA TOURT MO lorder ptd. 2025-10-17 e CH.
5/2025(22.10.2025 vzﬂie(;g%;zo% P. L. MISHRA SSURT NO-lorder ptd. 2025-10-14 g;ﬁ;CH_
6/202522.10.2025 ??§2535025 N ROUT iSURT NO-lorder ptd. 2025-10-17 BATL-1
7/2025|22.10.2025  [7NC)7  lp. 1. wisara TV MO lorder ptd. 2025-10-14 N CH.
8/2025(22.10.2025  ["21C)°  |s. MOHAPATRA So X MO lorder pd. 2026-01-12 e CH.
9/202522.10.2025 ?53252625 SK SAMIM SSURT NO-lorder ptd. 2025-10-17
0/2025(22.10.2025 ?géig;2025 P. K. SWAIN SSURT NO-lorder ptd. 2025-10-16 e
1/2025(22.10.2025 ggésg;2025 R. K. MOHAPATRA SSURT NO-lorder ptd. 2025-10-17
2/2025(22.10.2025 ?5;3222025 M. R. BARIK SSURT NO-lorder ptd. 2025-10-16
3/2025(22.10.2025 ?Sé8;;2o25 A. MOHANTY ggURT NO-lorder ptd. 2025-10-17
5/202522.10.2025 ?5£§>5025 R. SWAIN So X MO lorder ptd. 2025-10-16 e
6/202522.10.2025 ??§2§35025 MR SAHOO SSURT NO-lorder Dtd. 2025-10-17 BAIL-2




CRLMC- COURT NO.
8/2025(22.10.2025 |/ 7 o |A.P. SAHOO e Order Dtd. 2025-04-03
ABLAPL- COURT NO.
9/2025|22.10.2025 |72 o |RK BARIK g Order Dtd. 2025-10-17 BAIL-1
ABLAPL- COURT NO.
3/202522.10.2025 |1 oc 0 o ID PRADHAN g Order Dtd. 2025-10-17
ABLAPL- COURT NO.
4/2025(22.10.2025 |70 o [B RANA e Order Dtd. 2025-10-17
ABLAPL- COURT NO.
5/202522.10.2025 [15070 oo IRK BARIK g Order Dtd. 2025-10-17 BAIL-1
ABLAPL- COURT NO.
6/202522.10.2025 77000 oo |A PATTANAIK by Order Dtd. 2025-10-17
ABLAPL- COURT NO.
7/2025(22.10.2025 77000 M MOHANTY e Order Dtd. 2025-10-17
ABLAPL- COURT NO.
8/202522.10.2025 77000 ") o [RK BARIK P Order Dtd. 2025-10-17 BAIL-1
ABLAPL- COURT NO.
9/202522.10.2025 {100 oo AK JATI P Order Dtd. 2025-10-17
BLAPL- COURT NO.
0/202522.10.2025 g /oo " o |K.C.PANDA 17 Order Dtd. 2025-10-17
ABLAPL- COURT NO.
1/2025(22.10.2025 [T 0,5 0o c (AK SAHOO 17 Order Dtd. 2025-10-17
ABLAPL- COURT NO.
2/202522.10.2025  [[J 00" o0 |S SAHOO s Order Dtd. 2025-10-17 BAIL-1
ABLAPL- COURT NO.
3/2025(22.10.2025  [17,7 070 oo [R.K.BARIK 17 Order Dtd. 2025-12-05
ABLAPL- COURT NO.
4/2025(22.10.2025 [ o /0 o0, |[RK BISOI i Order Dtd. 2025-10-17 BAIL-1
ABLAPL- COURT NO.
5/202522.10.2025 7000 o [UP BAG 17 Order Dtd. 2025-10-17
ABLAPL- COURT NO.
6/2025|22.10.2025 7000 1 |B.R. SENAPATI 17 Order Dtd. 2025-10-16
ABLAPL- COURT NO.
7/202522.10.2025 77000 o IDP DASH 1 Order Dtd. 2025-10-17
ABLAPL- COURT NO.
8/2025(22.10.2025 |17, oo [BB ROUT 17 Order Dtd. 2025-10-15
RSA- COURT NO. SECOND
9/2025|22.10.2025 |, 7 .  |T.BAG 3 oLD Order Dtd. 2025-11-24 ADDEAL
ABLAPL- COURT NO.
8/2025(22.10.2025 |1, /5005 ANITA SAHOO 17 Order Dtd. 2025-10-16
WRIT
WP (C) - COURT NO. ol BRANCH
4/202522.10.2025 ) o0 o0, K PARIDA g Order Dtd. 5000-01-01 (DTVIST
BENCH-1
8/202522.10.2025 |WP(C)- A MOHANTY COURT NO. [Order Dtd. 2025-10-17 [WRIT




10120/2025 25 BRANCH
(DIVISI
BENCH-
CRLMP- PRAKASH CHANDRA COURT NO.
9/2025(22.10.2025 0o o008 Aoy hos Order Dtd. 2025-10-17
WRIT
WP (C) - COURT NO. Al BRANCH
0/2025/22.10.2025 0 0 o0, ¢ |S SAHOO hos Order Dtd. 2025-10-17 (DIVISI
BENCH-:
BLAPL- KSHIROD KUMAR COURT NO.
1/2025(22.10.2025 0o 0o e oanTy, hos Order Dtd. 2025-10-17
WP (C) - COURT NO. WRIT
2/2025|22.10.2025 |, 0,05 50,5 K SAHOO hos Order Dtd. 9999-12-31 BRANCH-
WP (C) - COURT NO. Cnl
3/202522.10.2025 |, 20,00, [U B BAG 5 Order Dtd. 2025-10-17
WP (C) - BIKRAM CHANDRA COURT NO. o
5/202522.10.2025 |, 0020 0004 | GHADET b Order Dtd. 2025-10-17
WP (C) - COURT NO. il WRIT
6/202522.10.2025 | o 00 0o M MISHRA hos Order Dtd. 2025-10-17 BRANCH-
WP (C) - COURT NO. Cnl
8/202522.10.2025 ) 500 00,0 A K PANDA 5 Order Dtd. 2025-10-17
WP (C) - COURT NO. Cal
0/2025|22.10.2025 |, 000 0,5 (U CHHOTRAY hos Order Dtd. 2025-10-17
WRIT
WP (C) - COURT NO. Al BRANCH
1/2025|22.10.2025 |, 20 ) oo (U CHHOTRAY hos Order Dtd. 2025-10-17 (DIVISI
BENCH-1
WP (C) - COURT NO. Al WRIT
2/2025|22.10.2025 |, 0, 500, |U CHHOTRAY hos Order Dtd. 2025-10-17 BRANCH-
WP (C) - COURT NO. L
4/2025|22.10.2025 |, 0 o) 50,0 |U CHHOTRAY hos Order Dtd. 2025-10-17
WP (C) - COURT NO. L WRIT
5/202522.10.2025 |, o0 o0, B T NAYAK o Order Dtd. 2025-10-17 BRANCH-
ABLAPL- COURT NO.
6/202522.10.2025 |10 o [PK ROUTRAY 17 Order Dtd. 2025-10-17 BAIL-1
WP (C) - COURT NO. o WRIT
7/2025(22.10.2025 | o000 0,0 [P K JENA 17 Order Dtd. 2025-10-17 BRANCH-
ABLAPL- COURT NO.
8/2025|22.10.2025 S0 0 o |G SAHOO 17 Order Dtd. 2025-10-17
WP (C) - COURT NO. o WRIT
0/2025|22.10.2025 |, ~ o 0,5 [K PARIDA 17 Order Dtd. 2025-10-17 BRANCH-




ABLAPL-

COURT

NO.

1/2025(22.10.2025  "oU 6 samOO - Order Dtd. 2025-10-17 BAIL-1
2/2025(22.10.2025 ?gégé;2025 K PARIDA ggURT NO- lorder Dtd. 9999-12-31
3/2025(22.10.2025 ???§535025 G SAHOO ggURT NO-lorder ptd. 2025-10-17 BATL-1
4/202522.10.2025 120N g sanoo SoURT MO lorder prd. 2025-10-17
5/202522.10.2025  TUTE 6 saH00 SoUXT MO lorder pd. 2025-10-17 BATL-1
6/2025 |22.10.2025 419" 6 ¢ gmNa SoORT MO lorder pra. 2025-10-16 TR0
7/2025|22.10.2025 ?f§2f35025 KK NATH TOURT MO lorder ptd. 2025-10-17 BAIL-2
8/2025(22.10.2025 §§é§>5017 G C JENA TOURT MO lorder ptd. 2025-10-16 N CH.
9/2025(22.10.2025 [T2L0ENC I swaTw TOURT MO lorder ptd. 2025-10-17 BATL-1
0/2025[22.10.2025 ??2?23;025 PK ROUTRAY gSURT NO-lorder ptd. 2025-10-17
1/2025(22.10.2025 §§QZ>5017 G C JENA TOURT MO lorder ptd. 2025-10-16 N CH.
2/2025(22.10.2025 féi§§;2025 AK MOHANTY gSURT NO-lorder Dtd. 2025-10-17 BAIL-1
3/2025(22.10.2025 ?3222;2025 AK SWAIN fSURT NO-lorder ptd. 2025-10-17
4/202522.10.2025 gigf?;oz4 M K MOHANTY fSURT NO-lorder ptd. 2025-10-15 ;?égINA
WRIT
5/2025(22.10.2025 25;32;2025 D. K. JENA igURT NO-lorder ptd. 2025-12-01 ?E?Sigl
BENCH-Z
6/202522.10.2025 ggégé;2025 SK SAHU ngRT NO-lorder ptd. 2025-10-17 giiECH_
7/2025(22.10.2025 04517 lsk samv TOURT MO+ lorder pd. 2025-10-17 N CH.
8/2025(22.10.2025 [oc . [BINDU SAGAR SWAIN TR MO lorder ptd. 2025-10-17
9/202522.10.2025 §§i¥35025 B N MOHAPATRA Sogig NO-lorder ptd. 2025-07-10




BLAPL-

COURT

NO.

3/202522.10.2025  PUR0 I ACHART i Order Dtd. 2025-10-17
WP (C) - COURT NO. e WRIT
5/2025(22.10.2025 7o ch7 o IS sAHOO o Order Dtd. 2025-09-26 o NCH.
WP (C) - COURT NO. el WRIT
6/2025(22.10.2025 [;2 07 s SAHOO o Order Dtd. 2025-09-26 o eh.
WP (C) - COURT NO. e WRIT
7/2025(22.10.2025 |52 ct7 o IS sAHOO o Order Dtd. 2025-09-26 o CH.
WP (C) - COURT NO. e WRIT
8/2025(22.10.2025 |- b7 o |s sAHOO o Order Dtd. 2025-09-26 o NCH.
BLAPL- COURT NO.
0/2025(22.10.2025  |D0ET |SOMANATH MITRA o Order Dtd. 2025-10-17
BLAPL- COURT NO.
1/2025(22.10.2025  J0C0n o000 |5 SAHOO o Order Dtd. 2025-10-17
BLAPL- COURT NO.
2/2025(22.10.2025  |CLRTT N SAHOO o Order Dtd. 2025-10-17 BATL-2
WP (C) - COURT NO. o WRIT
3/2025122.10.2025 8656/2025 HEMANTA KUMAR ROUT 21 Order Dtd. 2025-10-17 BRANCH-
WP (C) - COURT NO. L WRIT
9/2025(22.10.2025 |17 (L7 Ip NavAK o Order Dtd. 2025-10-17 e
WP (C) - COURT NO. o
0/2025(22.10.2025 |72 )7 |T BAG o Order Dtd. 2025-10-17
WP (C) - COURT NO. o
2/202522.10.2025 [0 517 D K MOHANTY o Order Dtd. 2025-10-17
BLAPL- PRASANNA KUMAR COURT NO.
3/2025(22.10.2025  [oo0hn 2RO o Order Dtd. 2025-10-17
WP (C) - PRASANNA KUMAR COURT NO. B _
5/202522.10.2025 |30 )T o L lCe S o Order Dtd. 2025-10-16
BLAPL- COURT NO.
0/2025122.10.2025 8516/2025 JYOTI RANJAN NAYAK 21 Order Dtd. 2025-10-17
WP (C) - COURT NO. o
6/2025(22.10.2025 |50 07 ls.M. SINGH o Order Dtd. 2025-10-17
WPCRIL— CHIEF
7/2025(22.10.2025 PK BEHERA JUSTICE'S |Order Dtd. 2025-11-19
91/2025
COURT
CHIEF
WP (C) - , o WRIT
8/2025(22.10.2025 |70 /17 |s.M. STNGH JUSTICE'S |Order Dtd. 2025-10-17 o CH
COURT
WRIT
1/202522.10.2025 |WP(C)~ M. DAS ggé?iCE'S Order Dtd. 2025-10-17 BRANCH
10 8392/2025 | b : (DIVISI
BENCH-7Z
WP (C) - COURT NO. o WRIT
5/2025(22.10.2025 |y c0" o IN. C. SINHA ; Order Dtd. 2025-11-24 .




CRLMC- COURT NO.
6/2025(22.10.2025 |, 0 . |GR PATRA N Order Dtd. 2025-10-15
CRLA- COURT NO.
7/2025(22.10.2025 | J200" o, N SAHOO ) Order Dtd. 2025-10-16
RPFAM- SANGRAM KESHARI COURT NO.
8/2025(22.10.2025 |70 0 o |grent e Order Dtd. 2025-12-01
CRLREV- COURT NO.
9/202522.10.2025 |, 00 0o. S BARIK 3 oLD Order Dtd. 2025-10-16
WP (C) - COURT NO. il WRIT
0/202522.10.2025 3o 000~ [R K ROUT 3 oLD Order Dtd. 2025-10-15 R ANCEH-
CRLREV- COURT NO.
1/202522.10.2025 /0257 |SM SINGH 3 oLD Order Dtd. 2025-10-16
CRLREV- COURT NO.
2/202522.10.2025 | J0070 00 |C RANA 3 oLD Order Dtd. 2025-10-16
CRLREV- COURT NO.
3/202522.10.2025 | 257 00 |A SUNDARAY 3 oLD Order Dtd. 2025-10-16
WP (C) - COURT NO. Cial WRIT
4/2025[22.10.2025 oo 700 . |R.K.BISOI 3 oLD Order Dtd. 2025-10-17 R ANCH-
MISC.
5/2025(22.10.2025 | oo A B MALLICK COURT NO- o der Dtd. 2025-09-11 APPEAL
187/2023 6
SEC.
CRLMC- COURT NO.
6/202522.10.2025 |,/ ~0 . [R. K. MALLICK c Order Dtd. 2025-10-17
ARBA- COURT NO.
7/2025(22.10.2025 |00 |S K SAMAL : Order Dtd. 2025-08-04 M.J.C
CRLMC- COURT NO.
8/202522.10.2025 |, 5°00 o [R. K. MALLICK c Order Dtd. 2025-10-17
ABLAPL- TUKUNA KUMAR COURT NO.
9/202522.10.2025  |J1¢C 00 oc irenra c Order Dtd. 2025-10-17
CRLMC- COURT NO.
0/202522.10.2025 |70 70 |SN NAYAK 5 OLD Order Dtd. 2025-10-16
CRLMC- COURT NO.
1/202522.10.2025 | I7,0% o MK MOHANTY 5 OLD Order Dtd. 2025-10-16
CRLMC- COURT NO.
2/202522.10.2025 |0 0 o R SETHI 5 oLD Order Dtd. 2025-10-16
CRLMC- COURT NO.
3/2025(22.10.2025 |70 o |G SAHOO 5 oLD Order Dtd. 2025-10-16
CRLMC- COURT NO.
4/202522.10.2025 | 707 o |G SAHOO 5 oLD Order Dtd. 2025-10-16
CRLA- COURT NO.
6/202522.10.2025 |77 o N SAHOO 5 oLD Order Dtd. 2025-10-16
8/2025|22.10.2025 |CRLMC- DP DASH COURT NO. |Order Dtd. 2025-10-16




14623/2024 | 15
CRLMP- COURT NO.
9/2025(22.10.2025 | J0Jc oo |P MOHANTY g Order Dtd. 2025-10-16
CRLMP- COURT NO.
0/202522.10.2025 | [720° o |S SAHOO b Order Dtd. 2025-10-16
CRLMC- COURT NO.
1/2025(22.10.2025 |07 o |PC DASH g Order Dtd. 2025-10-17
CRLMC- COURT NO.
2/202522.10.2025 |/ . |DP DASH 5 oLD Order Dtd. 2025-10-16
CMP- COURT NO.
3/2025(22.10.2025 |- 0. |G JAYASINGH 5 OLD Order Dtd. 2025-10-14
RSA- COURT NO. SECOND
4/2025(22.10.2025 [J;7 0 o [P K MOHANTY 5 OLD Order Dtd. 9999-12-31 DDEAL
CRLMC- COURT NO.
5/2025|22.10.2025 |20 o |HK MOHANTA 5 oLD Order Dtd. 2025-10-15
CRLMC- SAROJ RANJAN COURT NO.
6/202522.10.2025 |, 7200 o |oppins 5> oLD Order Dtd. 2025-10-15
COURT NO. WRIT
7/202522.10.2025 |CMP-3/2024 |M BEHERA 5> oLD Order Dtd. 2025-10-15 BRANCH-
CRLMC- COURT NO. CRIMINZ
8/2025(22.10.2025 | (-7 o [UC DORA 5 OLD Order Dtd. 2025-10-15 I SC
CRLMC- COURT NO.
9/202522.10.2025 | 7007 . |DP DASH 5 oLD Order Dtd. 2025-10-15
WP (C) - COURT NO. i
0/202522.10.2025 | 7o02) o0, c |B.D.BISWAL 5> oLD Order Dtd. 2025-10-17
COURT NO. WRIT
1/202522.10.2025 |[CMP-3/2024 M R ROUTRAY 5 oLD Order Dtd. 2025-10-15 B RANCE-
TRPCRL- COURT NO.
2/202522.10.2025 |~ > |SP AHMED 5> oLD Order Dtd. 2025-10-16
CRLMC- COURT NO.
3/202522.10.2025 [ /o0 o M R SAHOO 1 Order Dtd. 2023-03-09
TRP (C) - COURT NO. o
4/2025[22.10.2025 |/ c . MANORAMA SAHOO 5 Order Dtd. 2025-10-17
WP (C) - COURT NO. i WRIT
5/202522.10.2025 |5, 57, [P K BEHERA 15 Order Dtd. 2025-10-16 BRANCH-
CRLMC- COURT NO.
6/2025|22.10.2025 |70 7 o [R. K. BARIK 1 Order Dtd. 2025-10-17
WP (C) - COURT NO. WRIT
7/2025(22.10.2025 |3, )70, [B-C.PANDA 1 Order Dtd. 2025-10-15 BRANCH-
RSA- COURT NO. SECOND
8/2025(22.10.2025 |Jo. .. B P TANGA 1 Order Dtd. 2025-10-16 S DDEAL
CRLMP- COURT NO.
9/202522.10.2025 |[30" o |A. K. MISHRA P Order Dtd. 2025-10-16
0/2025(22.10.2025 |CRLMP- A. K. MISHRA COURT NO. [Order Dtd. 2025-10-16




11192/2025 | 12
RSA- COURT NO. SECOND
1/2025(22.10.2025 |20~ S SAHOO 1 Order Dtd. 2025-10-16 S DDEAL
CRLMC- COURT NO.
2/2025(22.10.2025 | 000 o A, K. MISHRA i Order Dtd. 2025-10-17
CRLMC- COURT NO. CRIMINZ
3/2025(22.10.2025 |07 oo |A. K. MISHRA 1 Order Dtd. 2025-10-17 M1SC
WP (C) - COURT NO. il WRIT
4/2025(22.10.2025 |7 >3 0 |P. PANDA 1 Order Dtd. 2025-10-17 BRANCH-
RSA- COURT NO. SECOND
5/202522.10.2025 [Z0°7 . [P K DAS 1 Order Dtd. 2025-10-16 S DDEAL
RSA- COURT NO. SECOND
6/2025|22.10.2025 |72 .. |B DAS N Order Dtd. 2025-10-27 S DDEAL
RSA- COURT NO. SECOND
7/2025(22.10.2025 |00 . [P PANDA 5 OLD Order Dtd. 2025-12-15 ADDEAL
WP (C) - COURT NO. L WRIT
8/2025(22.10.2025 | 077, oo |S. B. UDGATA 3 Order Dtd. 2025-11-24 BRANCH-
WP (C) - COURT NO. Ca
9/20251(22.10.2025 22460/2025 S. MOHARANA 3 Order Dtd. 2025-10-17
CMP- COURT NO.
0/2025(22.10.2025 | o/ o0c |G.C.JENA 3 Order Dtd. 2025-10-17
BLAPL- BIRAJA PRASAD COURT NO.
4/2025(22.10.2025  [o000 " oo [y 3 Order Dtd. 2025-10-17 BAIL-1
CRLREV- COURT NO. CRIMINZ
5/202522.10.2025 |J 00 0, |H K MOHANTA 5 Order Dtd. 2025-10-16 REVTSTC
CRLA- COURT NO.
6/202522.10.2025 |70 o . |B RANA 5 oLD Order Dtd. 2025-10-16
CRLREV- COURT NO. CRIMINZ
7/2025(22.10.2025 | 0000, |D R MISHRA 5 oLD Order Dtd. 2025-10-16 REVISTC
CRLMP- COURT NO.
8/2025(22.10.2025 | 0, 0oc |S-P.SAMANATA 5> oLD Order Dtd. 2025-10-16
CMP- COURT NO.
9/2025|22.10.2025 |/ o 0, |PK LENKA 23 Order Dtd. 2025-10-17
RPFAM- COURT NO.
0/2025(22.10.2025 |, . M NAYAK e Order Dtd. 2025-10-16
WP (C) - COURT NO. o WRIT
1/2025(22.10.2025 | ) 25 0o M K PATI 5 Order Dtd. 9999-12-31 BRANCH-
TRP (C) - COURT NO. o
2/202522.10.2025 >, o0 . [KC PANDA 5 Order Dtd. 2025-10-16
TRP (C) - COURT NO. o
3/2025(22.10.2025 [[o S0 |S ACHARYA e Order Dtd. 2025-10-16
CMP- COURT NO.
4/2025(22.10.2025 | [ oo )0, |S BISWAL p Order Dtd. 2025-10-16
5/2025(22.10.2025 |CMP- KC PANDA COURT NO. [Order Dtd. 2025-10-17




1637/2025 23
CRLMC- COURT NO.
6/2025(22.10.2025 |SA0E0 e pasH = Order Dtd. 2025-10-16
CRLA- COURT NO.
7/2025(22.10.2025 [CUC7 . [RK MALLICK S Order Dtd. 2025-10-16
CRLMC- COURT NO.
8/2025(22.10.2025 (N0 s MOHARANA o Order Dtd. 2025-10-16
CRLMC- COURT NO. CRIMINZ
9/2025(22.10.2025 (So PR o [RK MALLICK o Order Dtd. 2025-10-15 e
CRLMC- COURT NO.
0/202522.10.2025 (S80S [RK MALLICK oo Order Dtd. 2025-10-15
CRLMC- COURT NO.
1/2025(22.10.2025 (o800 e BEHERA oo Order Dtd. 2025-10-15
CONTC- COURT NO.
2/2025[22.10.2025 000 |G SUNDARA P Order Dtd. 2025-10-17
CMP- COURT NO.
3/2025[22.10.2025 (007 |SP SAMANTA : Order Dtd. 2025-10-17
WRIT
WP (C) - COURT NO. L BRANCH
4/2025(22.10.2025 [0 17 P, K. NAYAK : Order Dtd. 2025-10-17 st
BENCH-7Z
CMP- COURT NO.
5/2025(22.10.2025 (070 |PK MISHRA o Order Dtd. 2025-10-17
WP (C) - COURT NO. L WRIT
6/2025(22.10.2025 7o /C7 M. D. BISWAL : Order Dtd. 2025-11-10 .
WP (C) - COURT NO. o WRIT
7/2025(22.10.2025 [ ocl” o lp. K. DAS : Order Dtd. 2025-10-17 o NCH.
CRLMC- COURT NO.
8/2025(22.10.2025 XU Ik PAL : Order Dtd. 2025-10-16
WP (C) - COURT NO. o WRIT
9/2025(22.10.2025  [[0°)7  ls. sawar : Order Dtd. 2025-10-17 .
SRI SUBIR PALIT,
_ SRINIVAS MOHANTY,
0/2025(22.10.2025 522352025 PRADIPTA KISHORE fOURT NO-lorder Dtd. 2025-10-17
BHUYAN ,
H.S.MOHANTY
CRLMC- COURT NO.
1/202522.10.2025 (o000 g KAMILA : Order Dtd. 2025-10-16
CRLMP- COURT NO.
2/2025(22.10.2025 (300 . K. samaNGT : Order Dtd. 2025-10-17
ABLAPL- COURT NO.
3/2025(22.10.2025 [NV R. K. SARANGI : Order Dtd. 2025-10-17




RPFAM- JYOTI PRAKASH COURT NO.
4/2025|22.10.2025 300/2025 BEHERA C. 16 Order Dtd. 2025-12-01
BLAPL- COURT NO.
5/2025|22.10.2025 8747/2025 A. K. MOHANTY C. 16 Order Dtd. 2025-10-17
BLAPL- COURT NO.
6/2025(22.10.2025 10456/2025 JADUNATH PRADHAN C. 16 Order Dtd. 2025-10-17
WRIT
WP (C) - COURT NO. BRANCH
7/2025(22.10.2025 28104/2025 H. K. DASH C. 16 Order Dtd. 2025-10-17 (DIVISI
BENCH-1
BLAPL- COURT NO.
8/202522.10.2025 | 0c "o o |AMLAN SHAKTI PAUL C. e Order Dtd. 2025-10-17
WP (C) - COURT NO. ol
9/20251(22.10.2025 28101/2025 H. K. DASH C. 16 Order Dtd. 2025-10-17
ABLAPL- COURT NO.
0/202522.10.2025 ;0 ' o IDILLIP SAMAL C. e Order Dtd. 2025-07-03
ABLAPL-  |PRASANTA KUMAR COURT NO.
1/2025|22.10.2025 3613/2025 |BARIK C. 17 Order Dtd. 2025-10-17
ABLAPL- COURT NO.
2/202522.10.2025 [T 00 AL MOHANTY C. e Order Dtd. 2025-10-16 BAIL-2
ABLAPL- COURT NO.
3/2025|22.10.2025 11752/2025 SIBA PRASAD SAHOO |[C. 17 Order Dtd. 2025-10-16
ABLAPL- COURT NO.
4/202522.10.2025 |70 0 " o [BISWARANJAN DALAL (C. e Order Dtd. 2025-10-16
ABLAPL- COURT NO.
5/202522.10.2025 [0 o |S. CHOUDHURY C. 1 Order Dtd. 2025-10-17
ABLAPL- COURT NO.
6/202522.10.2025 | 0" o |A. K. BEHERA C. e Order Dtd. 2025-12-08 BAIL-1
ABLAPL- COURT NO.
7/202522.10.2025 |77, 5 oo A, K. BEHERA C. e Order Dtd. 2025-10-17 BAIL-1
CRLMC- COURT NO.
8/2025|22.10.2025 4247/2025 D P DASH C. 17 Order Dtd. 2025-10-17
ABLAPL- COURT NO.
9/2025(22.10.2025 11857/2025 A. K. BEHERA C. 17 Order Dtd. 2025-12-09
ABLAPL- COURT NO.
0/2025|22.10.2025 11859/2025 A. K. BEHERA C. 17 Order Dtd. 2025-12-10
ABLAPL- COURT NO.
1/2025|22.10.2025 6867/2024 M. R. BARIK C. 17 Order Dtd. 2025-10-17 BAIL-1
ABLAPL- COURT NO.
2/202522.10.2025 (o0  |\JADUNATH PRADHAN |C. e Order Dtd. 2025-07-10 BAIL-1
3/2025(22.10.2025 |ABLAPL-  |JADUNATH PRADHAN |[C. COURT NO. [Order Dtd. 2025-09-22




18711/2025 | 17
ABLAPL- COURT NO.
4/2025(22.10.2025 (22700 |a. K. PATRA c.o. - Order Dtd. 2025-10-17
CRLMC- COURT NO.
5/2025(22.10.2025 |30°0  |B. C. BHOL c.o. 300X Order Dtd. 9999-12-31
CRLMC- COURT NO. CRIMINZ
6/202522.10.2025 SN0 A, paTTANATK c.o. [S°00 Order Dtd. 2025-10-16 .
CRLREV- COURT NO.
7/2025(22.10.2025 LR IRAHUL SETHI c.o. oo Order Dtd. 2025-11-18
ABLAPL- COURT NO.
8/2025(22.10.2025  "UUEUC la. K. PATRA c.o. o Order Dtd. 2025-10-17
TRP (C) - COURT NO. o
0/2025(22.10.2025 |25 ° IsK AHESAN c.o. o Order Dtd. 2025-10-17
TRP (C) - COURT NO. L
1/2025(22.10.2025 {50 5)°  [PRAMOD KUMAR JENA |C.O. P Order Dtd. 2025-11-17
RSA- COURT NO. SECOND
3/2025(22.10.2025 [S027, . M BEHERA c.o. o Order Dtd. 9999-12-31 T
BLAPL- COURT NO.
4/2025(22.10.2025 |32 A, K. MOHANTY c.o. p Order Dtd. 2025-10-17
CRLMP- COURT NO.
5/2025122.10.2025 1105/2025 SRINIBASH MOHANTY [C.O. 12 Order Dtd. 2025-10-17
CRLMC- COURT NO.
7/2025(22.10.2025 (5000 ls. K. DasH c.o. - Order Dtd. 2025-10-16
ABLAPL- COURT NO.
8/2025(22.10.2025 (VAT K. C. SWAIN c.o. - Order Dtd. 2025-11-19
CRLMC- COURT NO.
9/2025(22.10.2025 [ /o257 |SUVENDU BARIK c.o. > Order Dtd. 2025-10-16
CRLMC- COURT NO.
0/202522.10.2025  [52VEC | |s K SUNDARA c.o. - Order Dtd. 2025-10-17
BLAPL- COURT NO.
2/202522.10.2025 |o# " [SUVENDU BARIK c.o. o Order Dtd. 2025-10-17
WP (C) - HIMANSHU BHUSAN B B WRIT
7/2025(22.10.2025 |7 S0 e GENERAL Order Dtd. 2025-10-15 R
BLAPL- SAYAT KUMAR
8/2025(22.10.2025  [Joe SRS o GENERAL Order Dtd. 2025-10-17
FAO- PRATAP KUMAR MISC.
9/2025(22.10.2025 [,227 o [Rn GENERAL Judgement Dtd. 2025-10-17 2EgEAL
0/2025[22.10.2025 |[CLAPL™ LAMBODOR ACHARI  |GENERAL Order Dtd. 2025-10-17
e 10508/2025 )
1/2025/22.10.2025 |[PBLAPL™ i SUTOSH TRIPATHY |GENERAL Order Dtd. 2025-10-16 BAIL-1
- 10 11754/2025 :
2/202522.10.2025 |"F(C)- MANOJ KUMAR RANA | GENERAL Order Dtd. 2025-05-03
i 11951/2025 )
We (C) - o WRIT
4/2025122.10.2025 8440/2022 MANOJ KUMAR RANA GENERAL Order Dtd. 2025-10-13 BRANCH-
WP (C) - WRIT
9/2025122.10.2025 6253/2011 SANJIB KUMAR RATH |GENERAL Order Dtd. 2024-12-17 BRANCH-
BLAPL-
1/2025(22.10.2025 M.BALAJI RAO GENERAL Judgement Dtd. 2025-10-16

8041/2025




BLAPL-

3/2025122.10.2025 3053/2025 M. BALAJI RAO GENERAL Order Dtd. 2025-10-16
7/2025 |22.10.2025 |[PLAPDT ASUTOSH TRIPATHY |GENERAL Order Dtd. 2025-10-16
Y 7398/2025 € .
2/2025(22.10.2025 |PBLAPLT i SUTOSH TRIPATHY |GENERAL Order Dtd. 2025-10-16
L0 11817/2025 :
WPC (OAC) —
5/2025122.10.2025 923/2018 MURALIDHAR BISWAL |GENERAL Order Dtd. 2024-07-11 OA Brar
WPC (OAC) —
8/2025122.10.2025 1866/2015 MANOJ KUMAR RANA GENERAL Order Dtd. 2023-02-24 OA Brar
FAO- PRATAP KUMAR MISC.
1/20251(22.10.2025 225/2021 BEHERA GENERAL Judgement Dtd. 2025-10-17 éngAL
6/2025(22.10.2025 |[PBLAPL™ 3 oUTOSH TRIPATHY |GENERAL Order Dtd. 2025-10-16
10 11787/2025 :
0/2025122.10.2025 ABLAPL- ASUTOSH TRIPATHY GENERAL Order Dtd 2025-10-16
10 11786/2025 :
TRP (C) - PREETAM KUMAR _ _
3/202522.10.2025 280 [HE GENERAL Order Dtd. 2025-10-16
TRP (C) -
7/2025122.10.2025 268/2025 NABA KISHORE GURU |GENERAL Order Dtd. 2025-10-15
8/2025122.10.2025 ABLAPL- APARESH BHOT GENERAL Ord Dtd 2025-10-16 BATL-1
s 11768/2025 raer :
MATA- . FIRST
3/20251(22.10.2025 92/2021 APARESH BHOT GENERAL Entire Document APPEAL
FAO- PRATAP KUMAR MISC.
5/2025122.10.2025 591/2020 BEHERA GENERAL Order Dtd. 2021-12-24 APPEAL
SEC.
CONTC- DR. JITENDRA KUMAR , ,
6/20251(22.10.2025 514/2019 LENKA GENERAL Entire Brief
8/2025122.10.2025 BLAPL~- SANTANU KUMAR DAS |GENERAL Order Dtd 2025-10-15
40 5344/2025 :
CRLMC- RASHMI RANJAN
9/2025(22.10.2025 |00 0 L AT GENERAL Order Dtd. 2025-10-15
WP (C) - DR. JITENDRA KUMAR B B WRIT
0/2025(22.10.2025 |1, S07 o [R Y GENERAL Order Dtd. 2025-10-13 o CH.
WPC (OA) - RAJUKUMAR ,
3/20251|22.10.2025 2165/2017 |SATAPATHY GENERAL Entire Document OA Brar
WA- , , WRIT
8/2025122.10.2025 668/2023 KEDARNATH KHUNTIA |GENERAL Entire Brief APPEAL
WP (C) - PADMINI KUMARI } WRIT
4/2025122.10.2025 21551/2025 |PANTGRAHY GENERAL Entire Document BRANCH-
4/202522.10.2025 |NE(C)- SANJAY KUMAR PADHY |GENERAL Entire Document
40 8355/2017
1/202522.10.2025 |SRMC- SATPRIYA SAMANTA |GENERAL Entire Document
40 3154/2002
CRLMC- ,
2/20251|22.10.2025 SATPRIYA SAMANTA GENERAL Entire Document

1455/2005




ABLAPL-

3/2025(22.10.2025  [[1 00 o [RAMAKANTA MISHRA  |GENERAL Final Order BAIL-2
ABLAPL- .
7/202522.10.2025 70000 o o |RAMAKANTA MISHRA |GENERAL Final Order
WP (C) - RABINDRA KUMAR . WRIT
3/2025(22.10.2025 |50 20 0 0oe oamnaatx GENERAL Order Dtd. 2025-10-17 BRANCH-
BLAPL- SAYAT KUMAR
6/202522.10.2025  |o)/0n 0 0o [DURORTT GENERAL Order Dtd. 2025-10-17 BAIL-2
BLAPL- PRATAP KUMAR
8/202522.10.2025 [0 o0 [ppannn GENERAL Order Dtd. 2025-10-17
3/2025(22.10.2025 |“PLEPRT  RAMAKANTA MISHRA  |GENERAL Final Order BAIL-2
e 11895/2025
FAO- MISC.
1/2025(22.10.2025 ANIRUDDHA SETHI  |GENERAL Order Dtd. 2025-03-28 APPEAL
133/2019
SEC.
FAO- MISC.
3/2025(22.10.2025 ANIRUDDHA SETHI  |GENERAL Order Dtd. 2025-03-26 APPEAL
82/2021
SEC.
FAO- MISC.
1/2025(22.10.2025 ANIRUDDHA SETHI  |GENERAL Order Dtd. 2025-03-26 APPEAL
846/2018
SEC.
FAO- MISC.
5/2025(22.10.2025 ANIRUDDHA SETHI  |GENERAL Order Dtd. 2025-03-26 APPEAL
121/2019
SEC.
— MISC.
7/2025(22.10.2025 ANIRUDDHA SETHI  |GENERAL Order Dtd. 2025-03-26 APPEAL
286/2018
SEC.
FAO- MISC.
4/2025(22.10.2025 ANIRUDDHA SETHI  |GENERAL Order Dtd. 2025-03-26 APPEAL
447/2019
SEC.
FAO- MISC.
7/2025(22.10.2025 ANIRUDDHA SETHI  |GENERAL Order Dtd. 2025-03-27 APPEAL
753/2019
SEC.
— MISC.
9/2025(22.10.2025 ANIRUDDHA SETHI  |GENERAL Order Dtd. 2025-03-27 APPEAL
587/2019
SEC.
FAO- MISC.
3/2025(22.10.2025 ANIRUDDHA SETHI  [GENERAL Order Dtd. 2025-04-25 APPEAL
12/2019
SEC.
FAO- MISC.
9/2025(22.10.2025 ANIRUDDHA SETHI  |GENERAL Order Dtd. 2025-03-26 APPEAL
845/2018
SEC.
FAO- MISC.
1/2025(22.10.2025 ANIRUDDHA SETHI  [GENERAL Order Dtd. 2025-03-26 APPEAL
829/2018
SEC.
FAO- MISC.
2/202522.10.2025 |00, | ANIRUDDHA SETHI  |GENERAL Order Dtd. 2025-03-26 APPEAL

SEC.




FAO-

MISC.

4/2025122.10.2025 ANIRUDDHA SETHI GENERAL Order Dtd. 2025-03-26 APPEAL
216/2020
SEC.

o MISC.

9/2025122.10.2025 139/2020 ANTRUDDHA SETHI GENERAL Order Dtd. 2025-03-26 APPEAL
SEC.

oo MISC.
4/2025122.10.2025 ANIRUDDHA SETHI GENERAL Order Dtd. 2025-03-26 APPEAL

448/2019

SEC.

oo MISC.
5/2025122.10.2025 ANTRUDDHA SETHI GENERAL Order Dtd. 2025-03-26 APPEAL

495/2019

SEC.

o MISC.
6/2025122.10.2025 ANTRUDDHA SETHI GENERAL Order Dtd. 2025-03-26 APPEAL

695/2019

SEC.

o MISC.
7/2025122.10.2025 ANTIRUDDHA SETHI GENERAL Order Dtd. 2025-03-26 APPEAL

714/2019

SEC.

ABLAPL- SWASTIK KUMAR
8/2025(22.10.2025 o D 6 tananps | CENERAL Order Dtd. 2025-10-17

o MISC.
1/2025122.10.2025 ANTRUDDHA SETHI GENERAL Order Dtd. 2025-03-26 APPEAL

278/2019

SEC.

WP (C) - L WRIT
4/2025122.10.2025 26679/2025 MANOJ KUMAR RANA GENERAL Order Dtd. 2025-10-15 BRANCH-

WP (C) - o WRIT
5/2025122.10.2025 27053/2025 MANOJ KUMAR RANA GENERAL Order Dtd. 2025-10-15 BRANCH-

ABLAPL-
0/2025|22.10.2025 ASHIS KUMAR MISHRA GENERAL Order Dtd. 2025-09-25

9995/2025

ABLAPL- BIKASH KUMAR
6/202522.10.2025 N GENERAL Order Dtd. 2025-10-22
6/2025122.10.2025 CMP- B K PANDA GENERAL Order Dtd 2025-10-14

10 832/2025 :

WP (C) - e WRIT
7/2025(22.10.2025 [7E0ClT S MISHRA GENERAL Order Dtd. 2025-09-25 o NCH.
9/2025(22.10.2025 PHO™ M BARAL GENERAL Order Dtd. 2009-04-09

-10. 156/1993 :
0/202522.10.2025 |[CMAPL- M BARAL GENERAL Order Dtd. 2018-05-04
Y 186/2009 € .
4/2025(22.10.2025 | CONTCo R DAS GENERAL Order Dtd. 2025-10-16
- 10 3408/2025 :

CONTC-

5/2025(22.10.2025 R R DAS GENERAL Order Dtd. 2025-10-16

3409/2025




CONTC-
7/2025(22.10.2025 | Z0 0 o [R DAS GENERAL Order Dtd. 2025-10-16
WRIT
WP (C) - Cal BRANCH
8/2025(22.10.2025 |ooo0 o A MISHRA GENERAL Order Dtd. 2025-10-15 (DTVIST
BENCH-Z
1/202522.10.2025 |NE(C)=- A MISHRA GENERAL Order Dtd. 2025-10-15
S 22449/2025 :
ABLAPL-
2/202522.10.2025 [J S0 0o, |J SAHOO GENERAL Order Dtd. 2024-09-12 BATL-2
WP (C) - o WRIT
5/20251|22.10.2025 30969/2023 K CHTTERJI GENERAL Order Dtd. 2025-10-23 BRANCH-
WP (C) - ol WRIT
9/2025122.10.2025 31471/2023 K CHTTERJI GENERAL Order Dtd. 2025-10-23 BRANCH-
WP (C) - o WRIT
0/2025(22.10.2025 30974/2023 K CHTTERJI GENERAL Order Dtd. 2025-10-23 BRANCH-
1/2025122.10.2025 BLAPL- A. SUNDARAY GENERAL Order Dtd. 2024-12-24 BAIL-1
S 7721/2024 |°° .
WRIT
WP (C) - il BRANCH
2/2025122.10.2025 1608/2014 NAROTTAM RATH GENERAL Order Dtd. 2025-10-14 (DIVISI
BENCH-1
3/2025[22.10.2025 |[WE(C)- S SAMAL GENERAL Order Dtd. 2025-11-19
Y 27675/2025 :
5/2025[22.10.2025 |WE(C)- S SAMAL GENERAL Order Dtd. 2025-11-19
T 27653/2025 )
WRIT
WP (C) - ol BRANCH
6/2025(22.10.2025 |2, 1" [BASUDEV DASH GENERAL Order Dtd. 2021-09-06 (DTVIST
BENCH)
772025 22.10.2025 |WE(C)- S SAMAL GENERAL Order Dtd. 2025-11-19
Y 27646/2025 :
WP (C) - L WRIT
8/2025122.10.2025 27642/2025 S SAMAL GENERAL Order Dtd. 2025-11-19 BRANCH-
WRIT
WP (C) - i BRANCH
5/2025(22.10.2025 | oo 20 o |S SAMAL GENERAL Order Dtd. 2025-11-19 (DTVIST
BENCH--
8/202522.10.2025 |[MET P K MISHRA GENERAL Order Dtd. 2025-12-08
S 1632/2025 :
WP (C) - ol WRIT
0/2025122.10.2025 20477/2025 N K SATAPATHY GENERAL Order Dtd. 2025-10-13 BRANCH-
2/2025(22.10.2025 |SA- 'S D JENA GENERAL Order Dtd. 9999-12-31




197/1980

CRLMC-
4/2025(22.10.2025 |Joo000 M NAYAK GENERAL Order Dtd. 2025-05-02
6/2025(22.10.2025 |CRDMC- M NAYAK GENERAL Order Dtd. 2024-11-25
10 2926/2024 :
ABLAPL-
7/2025(22.10.2025 12000 M BEHERA GENERAL Order Dtd. 2025-12-08
ABLAPL-
8/2025(22.10.2025 [{5C00 " M BEHERA GENERAL Order Dtd. 2025-12-03
WP (C) - SHREEKANTA PRASAD _ _
0/2025(22.10.2025  [)ooi oo oS GENERAL Order Dtd. 9999-12-31
1/202522.10.2025 |[WP(C)- S PADHI GENERAL Order Dtd. 2025-09-12
10 23542/2025 :
WP (C) - o WRIT
3/2025[22.10.2025 27 50" |p c DAs GENERAL Order Dtd. 2022-03-31 e
CRLLP-
5/2025122.10.2025 17/2022 N MUKHI GENERAL Order Dtd. 2025-10-14 BAIL-1
WP (C) - o WRIT
7/2025(22.10.2025 |70 0L |7 B KaR GENERAL Order Dtd. 2025-10-17 .
o MISC.
9/2025(22.10.2025 R K MOHABHOI GENERAL Order Dtd. 2025-07-25 APPEAL
432/2014
SEC.
1/202522.10.2025 |[WE(C)- P K BARIK GENERAL Order Dtd. 2009-12-08
8064/2008
ACA MISC.
3/2025122.10.2025 S R OJHA GENERAL Order Dtd. 2025-11-18 APPEAL
587/2023
SEC.
WP (C) - o WRIT
5/2025122.10.2025 21876/2025 S DASH GENERAL Order Dtd. 2025-10-17 BRANCH-
ABLAPL- ASUTOSH MISHRA, B B
7/2025(22.10.2025 DL e o GENERAL Order Dtd. 2025-10-17
ABLAPL- ASUTOSH MISHRA, B B
9/2025(22.10.2025 [0 0T S GENERAL Order Dtd. 2025-10-17
1/202522.10.2025 |[PBLAPL~ W ¢ LENka GENERAL Order Dtd. 2025-10-17 BAIL-1
LU 11720/2025 :
CRLMC- CRIMINZ
3/2025(22.10.2025 |- 00 S MOHANTY GENERAL Order Dtd. 2022-04-22 aae
ABLAPL-
4/2025122.10.2025 11028/2025 S DASH GENERAL Order Dtd. 2025-10-17
5/2025(22.10.2025 |OBLAPL- S DASH GENERAL Order Dtd. 2025-10-17

11855/2025




WP (C) - o WRIT
6/2025122.10.2025 29004/2025 S DASH GENERAL Order Dtd. 2025-10-17 BRANCH-
WP (C) - e WRIT
7/2025(22.10.2025 1157 |7 BEHERA GENERAL Order Dtd. 2024-08-05 o eh.
JCRLA- CRIMINZ
8/2025122.10.2025 21/2009 J K MOHAPATRA GENERAL Order Dtd. 9999-12-31 APPEAL
0/202522.10.2025 |[PBLAPL™ 11 oHTS KUMAR MISHRA |GENERAL Order Dtd. 2025-09-04
L0 10040/2025 :
CRLMC- CRIMINZ
2/202522.10.2025 | U000 M K PANT GENERAL Order Dtd. 2025-10-17 e
WP (C) - o WRIT
4/2025(22.10.2025 375" o |s DASH GENERAL Order Dtd. 2025-10-17 e
ABLAPL-
6/2025(22.10.2025 720070 |7 R Navak GENERAL Order Dtd. 2025-10-16
8/2025(22.10.2025 (ABLAPL™ 14 ¢ NAVAK GENERAL Order Dtd. 2025-10-16 BATL-1
10 11792/2025 :
1/2025122.10.2025 CMP- S K MOHARANA GENERAL Order Dtd 2025-11-18
s 1528/2025 € :
5/202522.10.2025 |["E(C)- S DASH GENERAL Order Dtd. 2025-10-17
10 28966/2025 :
6/2025(22.10.2025 |CRDMC- J P KAR GENERAL Order Dtd. 2025-10-16
10 4249/2025 :
BLAPL- SRIKANT KUMAR
7/2025(22.10.2025  [Touon, o e GENERAL Order Dtd. 2025-10-17
WP (C) - o WRIT
8/2025122.10.2025 28800/2025 BHOJARAJ SETH GENERAL Order Dtd. 2025-10-17 BRANCH-
WP (C) - o WRIT
1/2025122.10.2025 28804/2025 BHOJARAJ SETH GENERAL Order Dtd. 2025-10-17 BRANCH-
WP (C) - o WRTT
5/2025122.10.2025 28802/2025 BHOJARAJ SETH GENERAL Order Dtd. 2025-10-17 BRANCH-
ABLAPL- SATYANARAYAN
6/2025122.10.2025 11874/2025 MISHRA GENERAL Order Dtd. 2025-10-17 BATIL-1
WP (C) - o WRIT
8/2025122.10.2025 28361/2025 K C SWAIN GENERAL Order Dtd. 2025-10-06 BRANCH-
1/2025(22.10.2025 |NE(C)- K C SWAIN GENERAL Order Dtd. 2025-10-06
28359/2025
0/202522.10.2025 |NE(C)- K C SWAIN GENERAL Order Dtd. 2025-10-06
LU 28356/2025 :
WP (C) - WRIT
7/2025(22.10.2025  |joon o Ik C SWAIN GENERAL Order Dtd. 2025-10-06 e
9/2025(22.10.2025 |0~ K C SWAIN GENERAL Order Dtd. 2025-04-03
LU 9150/2025 :
2/2025(22.10.2025 |CRLREV- |G R PATRA GENERAL Order Dtd. 2025-10-13




625/2024

WP (C) - el WRIT
5/2025(22.10.2025  [1¢ =17 b k WATK GENERAL Order Dtd. 2015-08-20 e
9/2025(22.10.2025 |CONTC~ B SAHOO GENERAL Order Dtd. 9999-12-31
10 3784/2025 :
9/202522.10.2025 |CONTC~ B SAHOO GENERAL Order Dtd. 9999-12-31 CONTEME
10 3796/2025 :
WP (C) - el WRIT
0/2025122.10.2025 25630/2025 DILLIP KUMAR RAY GENERAL Order Dtd. 2025-09-22 BRANCH-
WP (C) - ol WRIT
3/2025122.10.2025 24226/2025 DILLIP KUMAR RAY GENERAL Order Dtd. 2025-09-25 BRANCH-
WP (C) - o WRIT
8/2025(22.10.2025 [700C)" 4 K PATRA GENERAL Order Dtd. 2025-10-27 e
272025 [22.10.2025 |SONTCT S K SAMAL GENERAL Order Dtd. 2025-10-17
-10. 1559/2025 :
8/2025(22.10.2025 |CONTCo S K SAMAL GENERAL Order Dtd. 2025-10-17
-10. 1560/2025 :
SA- SECOND
1/2025(22.10.2025  [>87  o |D K MOHANTY GENERAL Order Dtd. 2025-10-13 o
4/2025(22.10.2025 | CONTCT S P DHAL GENERAL Order Dtd. 2025-10-17 CONTEME
10 1927/2025 :
_ MR.S.K.MOHANTY (2),
6/2025122.10.2025 JCRLA MR.RAMESH KUMAR GENERAL Order Dtd. 2025-10-15 CRIMINZ
68/2005 APPEAL
SAHU
8/2025122.10.2025 CMP- P BEHERA GENERAL Order Dtd 2025-12-19
-10. 1629/2025 :
ABLAPL-
0/2025122.10.2025 9714/2025 P N NAYAK GENERAL Order Dtd. 2025-10-15 BAIL-2
WRIT
WP (C) - o BRANCH
4/2025122.10.2025 24452/2025 AMIYA KUMAR SWAIN |GENERAL Order Dtd. 2025-10-09 (DIVISI
BENCH-1
ABLAPL-
7/2025122.10.2025 9890/2025 BIKRAM ROUT GENERAL Order Dtd. 2025-10-15
WP (C) - L WRIT
0/2025122.10.2025 28153/2025 BIKRAM ROUT GENERAL Order Dtd. 2025-12-12 BRANCH-
ABLAPL-
1/2025(22.10.2025 11870/2025 NK ROUT GENERAL Order Dtd. 2025-10-17
BLAPL-
2/2025122.10.2025 7948/2025 MANOJ KUMAR PANI GENERAL Order Dtd. 2025-10-16 BATL-1
CRLA- CRIMINZ
0/2025(22.10.2025 &7 s P sAHOO GENERAL i
CRLA- CRIMINZ
2/202522.10.2025 |- 207 ls. BARIK GENERAL Order Dtd. 9999-12-31 i




WP (C) -

4/2025(22.10.2025 7o )7 N ROUT GENERAL Order Dtd. 2025-10-17
WP (C) - WRIT
5/2025122.10.2025 29019/2025 B K SWIAN GENERAL Order Dtd. 2025-10-17 BRANCH-
WRIT
WP (C) - o BRANCH
6/2025(22.10.2025 70 1C)"  _|JINU RANT GENERAL Order Dtd. 9999-12-31 i
BENCH-C
WP (C) - o WRIT
7/2025(22.10.2025 771007 K PARTDA GENERAL Order Dtd. 9999-12-31 o NCH.
WP (C) - L WRIT
9/2025(22.10.2025 701507 |p paNDA GENERAL Order Dtd. 2025-10-17 o NCH.
WRIT
WP (C) - o BRANCH
0/2025(22.10.2025  [0161" IS K DAS GENERAL Order Dtd. 2025-10-17 s
BENCH-1
WP (C) - o WRIT
2/2025122.10.2025 20482/2025 D K MOHANTY GENERAL Order Dtd. 9999-12-31 BRANCH-
3/2025(22.10.2025 | PLAPLT J BEHERA GENERAL Order Dtd. 2025-10-17
10 10736/2025 :
ABLAPL-
6/2025(22.10.2025  NPLARIC  lex gEna GENERAL Order Dtd. 2025-12-03
ABLAPL-
0/2025[22.10.2025  PULRES IRk BARIK GENERAL Order Dtd. 2025-10-16
CRLMC- CRIMINZ
4/2025122.10.2025 2813/2012 SRINIBASH MOHANTY |GENERAL Order Dtd. 2022-04-22 MISC
6/2025(22.10.2025 W)~ MANOJ KUMAR PANI | GENERAL Order Dtd. 2025-10-17
-10. 28715/2025 :
772025 |22.10.2025 |[WELC) - D. K. BEHERA GENERAL Order Dtd. 2005-08-04
10 9477/2005 P+ K- :
WRIT
WP (C) - L BRANCH
8/2025122.10.2025 28674/2025 JYOTI RANJAN NAYAK GENERAL Order Dtd. 2025-10-16 (DIVISI
BENCH-7Z
WRIT
WP (C) - o BRANCH
9/2025122.10.2025 24453/2025 JYOTI RANJAN NAYAK GENERAL Order Dtd. 2025-10-17 (DIVISI
BENCH-1
1/2025(22.10.2025 [PBLAPL™  1190TT RANJAN NAYAK |GENERAL Order Dtd. 2025-10-17
Y 11856/2025 € :
ABLAPL-
2/2025122.10.2025 A. K. MOHANTY GENERAL Order Dtd. 2023-09-13 BATL-1
8684/2023
ABLAPL-
3/2025(22.10.2025  “USFT AL K. MOHANTY GENERAL Order Dtd. 2025-10-09
WP (C) - WRIT
9/2025(22.10.2025 |7/ {07 o D.C.SABAT GENERAL Order Dtd. 2025-10-15 e en




(DIVISI

BENCH-7Z
2/2025(22.10.2025 | CRLMC- BK PANDA GENERAL Order Dtd. 9999-12-31
-10- 3088/2025 :
3/2025(22.10.2025 | CREMC- BK PANDA GENERAL Order Dtd. 2025-10-17
10 4237/2025 :

OTAPL-
4/2025122.10.2025 JR BEHERA GENERAL Order Dtd. 2025-10-17

35/2024
5/2025(22.10.2025 | CREMC- J P KAR GENERAL Order Dtd. 2025-10-17

-10. 4263/2025 :

WP (C) - L WRIT
7/2025122.10.2025 26055/2025 A DAS GENERAL Order Dtd. 2025-10-10 BRANCH-
1/2025122.10.2025 We (C) - Y DAS GENERAL Petition With Annexures

-10. 16110/2025

WP (C) - o WRIT
2/2025(22.10.2025  [1¢ 5)7 T K sAHOO GENERAL Order Dtd. 2025-10-15 e

MA- ASKA SPINNING AppealmemoAnnexure, Entire MISC.
3/2025/22.10.2025 515/2002 MILLS GENERAL Order,Entire Brief, éggEAL

WP (C) - o WRIT
9/2025122.10.2025 20496/2025 B. N. SHADHANGI GENERAL Order Dtd. 2026-01-16 BRANCH-

WRIT

WP (C) - e BRANCH

2/2025122.10.2025 11918/2025 B. N. SHADHANGI GENERAL Order Dtd. 2025-08-14 (DIVISI
BENCH-7Z

WP (C) - o WRIT
1/2025(22.10.2025 ] 1517 ls K ROUTRAY GENERAL Order Dtd. 2020-06-26 o CH.
3/2025122.10.2025 ABLAPL- PARTHA SARATHI DAS GENERAL Order Dtd 2025-10-22 BAIL-2

i 11942/2025 )
Order Dtd. 2023-05-

CRLMC- L. . CRIMINZ
4/2025122.10.2025 1241/2020 G B DASH GENERAL 03Petition With MISC

Annexures,




